












1 

 

Item No.10         Court No.1 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 
 

Appeal No.06/2020/EZ 
(I.A. No.06/2023/EZ) 

 
Sanjay Chauhan        Appellant(s) 

Versus 
Union of India & Ors.       Respondent(s) 

 
Date of hearing: 09.07.2024 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
 
 For Appellant(s) : Mr. Kaustav Dhar, Adv. (in Virtual Mode) 
  
 For Respondent(s) : Mr. Apurba Ghosh, Adv. for R-1 (in Virtual Mode), 
      Mr. Anoop Kumar Mehta, Adv. for R-2, 
      Mr. Dipanjan Ghosh, Adv. for R-3, 
      Mr. Surendra Kumar, Adv. for R-4, 
      Ms. Aishwarya Rajyashree, Adv. for R-5 (in Virtual Mode) 

 
 ORDER 
 

1. Heard Mr. Kaustav Dhar, learned Counsel present (in Virtual Mode) 

on behalf of the Appellant. 

2. The matter was argued at great length by the Counsel for the 

parties. 

3. Reference has been made by the Appellant to the letter dated 

25.08.2022 with regard to the notice for closure order issued by the 

Jharkhand State Pollution Control Board at page 1250 of the paper 

book detailing certain non-compliances. 

4. Learned Counsel on behalf of the Respondent No.2, M/s Central 

Coalfields Limited submits that compliances have been made as per 

the Compliance Status (at page 1321 of the paper book) and that 

thereafter time for compliance has been further extended by 

Ministry of Environment, Forests and Climate Change vide its letter 
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dated 12.05.2023 (at page 1459 of the paper book) with respect to 

few items. 

5. The question is as to whether those items also have been complied 

or not, has to be answered by the Jharkhand State Pollution 

Control Board.  

6. Mr. Surendra Kumar, learned Counsel appearing on behalf of the 

Jharkhand State Pollution Control Board prays for and is granted 

four weeks time for filing additional counter affidavit. 

7. Mr. G. Srinivas, Chief Manager (Mining) Env. Department, Central 

Coalfields Limited is present in person to assist this Court. 

8. List on 02.09.2024 for final hearing. 

 
 

..................................... 
B. Amit Sthalekar, JM 

 
 
 
 

….......................................... 
Dr. Arun Kumar Verma, EM 

July 09, 2024, 
Appeal No.06/2020/EZ 
(I.A. No.06/2023/EZ) 
SKB 
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To, 

Ref: -PO/Amrapali/ Show- Cause/ISPCB/Compllance/2024-25/3| 

The Menmber Secretary 

CENTRAL COALFIELDS LIMITED 

H.E.C, Dhurwa Ranchi 

(A Mini Ratna Company) 
OFFICE OF THE PROJECT OFFICER 

AMRAPALI PROJECT, HONHE 

Jharkhand State Pollution Control Board TA Division Building, 

Rel no: -1. IR Letter No, 1347 Daled 30-08-2024 from RO, JSPCB, HZB. 

Dear Sir, 

Subject: Compliance Report for Observations Raised by RO, JSPCB, Hazaribagh in lk 
Letter No. 1347 Dated 30-08-2024 

2. Letter No. B-2228 dated 21-10-2024 from MS, JSPCB, Ranchi. 

Oata 

Date: //20 24 

Please find enclosed the "Compliance Report" addressing specific points raised by RO, 
JSPCB, Hazaribagh in the IR (Letler No. 1347 dated 30-08-2024). This report pertains to the 
compliance of the Hon'ble N.G.T. order dated 09.07.2024 in the matter of Sri Sanjay Chouhan 
Vs. Union of India & Ors (Appeal No. 06/2020/BZ and LA. No. 06/2023/EZ) concerning EC 
MTPA and CTO for Amrapali OCP, A-C Area, CCL. 

Thanking You & With Regards. 

This information is provided for your kind consideration with a request to withdraw the 
show-cause notice issued (Letter No. B-2228 dated 21-10-2024) for Amrapali 0CP. 

TION COR 

Yours Sincerely 

(Project Oificer) 
Amrapali 0CP, CCL 
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Compliance Report of observations for certain points raised by RO, JSPCB, Hazaribagh in 
Inspection Report vide letter no: - 1347 dated 30-08-2024 for conditions of EC (24.19 
MTPA) Vide No J-11015/109/2003-IA. II (M) Dated 05.02.2024 in respect of Amrapali 
Opencast Coal Mine  

 
SL 
NO 

Specific Conditions 
 

Compliance 

1.7 PP shall implement 2 nos, of Road 
Sweeping Machines on the Road 
through which coal will be 
transported by June, 2024. 

Being Complied 
Procurement of 2 nos of Road Sweeping Machines on coal 
transported Road is in tendering process. Copy attached as 
Annexure: -1 
 
However, at Present the following Air Pollution mitigative 
Measures taken in Amrapali OCP: -  
 
➢ Pucca Road: - 

• Pucca Transportation Road and Bitumen Road 
constructed about 9.0 km in Amrapali OCP. 

 
• Covered trucks with optimal loaded as per law are only 

allowed in Amrapali OCP for transportation of coal. 

 
 
➢ Fixed Water Sprinkler have been installed at different 

locations as enumerated below: - 
o On both side of Shivpur Railway Siding (1800 m) 

have been installed to control the fugitive emissions. 

o  

 

9



 

 

o On Coal Transportation Road adjacent to the different 
Coal dumps and Weighbridges from Coal Stock Yard 
to WB 7 (1500 m). 
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o Work completed for installation of Fixed sprinkling 
system on Coal transportation road (Honhe-Shivpur 
Siding) near Honhe Village (2000 m).  

 
 

➢ Additional measures to control the fugitive emissions are 
as follows: - 

1. One number of Wheel washing system has been 
constructed and is operational at AMPL workshop.  

 
 
➢ Wind Breaking Screen: - 

o Wok completed for construction of Wind Breaking 
Screen along Platform no.04 at Shivpur Siding length 
750 meter.  

o Work completed for construction of Wind Breaking 
Screen Platform no.01 at Shivpur Siding for 1000 
meter. 
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o Work completed for construction of Wind breaking 
screen of 2 Km length at Honhe. 
 

 
o RCC wall with Wind Breaking Screen for 1500 m at 

Shivpur Siding completed. 
 
 

➢ Water Tankers and Fog cannons 
o Total 05 trolly mounted mist type Fog Cannon 

installed in Amrapali Project. 
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o 05 number of departmental water sprinklers of 28 KL 
capacity deployed for water sprinkling. In addition, 
there are 18 contractual water sprinklers of 12 KL & 20 
KL capacities are deployed.     

 
1.8 PP shall setup 2 nos. of wheel 

washing system on the route of coal 
transportation for washing the 
wheels of loaded coal trucks and 
unloaded trucks by March, 2024. 
 

Complied. 
o 01 number of Wheels washing platform is 

operational in Amrapali Project. 

 
 

o Tender floated for another Wheel washing on CT road 
and Bid opened on 28-10-2024 and L1 finalized, under 
award stage. Copy attached as Annexure: -2 
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1.9 PP shall install 10 nos. of sensor-
based Fog Canons on the route of 
coal transportation by February, 
2024 so that the unnecessary use of 
water will be minimized. 
 

Complied 
o Total 05 trolly mounted Fog Cannon installed at 

different locations in Amrapali Project. It is based on 
sensor that control its movement horizontally for better 
utilization of water droplets to suppress dust. 

 

 

 
o 05 number of trolly mounted mist type Fog Cannon is 

under approval stage and 01 number truck mounted Fog 
Cannon under tendering stage for Hiring. Copy 
attached as Annexure: -3 

o  
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1.20 PP shall establish Environmental 
laboratory at project site by March 
2024 and create Environmental 
Management Cell to monitor the 
issues related environmental 
degradation.  

Complied 
Presently at Amrapali Project, an integrated system for 
Sample Collection, Analysis, Monitoring, Recording and 
display of monitored values in respect of Air quality 
parameters are being done through Continuous Ambient 
Air Quality Monitoring System (CAAQMS) and it is being 
setup and operational at the Project Office, Amrapali OCP. 
 

 
 
Further, Sampling, Analysis and Monitoring of all 
environmental parameters are done by Laboratory which 
is NABL Approved Lab of M/s CMPDIL at 75 km distance 
(Sister company) for Amrapali Project. Copy of Monitoring 
reports attached as Annexure: -4. 
 

 
However, Exemption of this conditions for setting up 
Environmental lab at Project has been requested to HQ vide 
E-office number: 1378727 dated 31.08.2024. The same will 
be taken in EAC of November 2024. 
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Standard EC Conditions 

SN Specific Condition Compliance 
2. Air quality monitoring and preservation 

2.3 

Transportation of coal, to the extent permitted 
by road, shall be carried out by covered 
trucks/conveyors.  
 
Effective control measures such as regular 
water/mist sprinkling/rain gun etc shall be 
carried out in critical areas prone to air pollution 
(with higher values of PM10/PM25) such as 
haul road, loading/unloading and transfer 
points. Fugitive dust emissions from all sources 
shall be controlled regularly. It shall be ensured 
that the Ambient Air Quality parameters 
conform to the norms prescribed by the 
Central/State Pollution Control Board. 

Complied 
Transportation of coal carried out by covered trucks and 
strictly instructed to all transporter to comply it and security 
personnel ensure it at Check post.  
 
At Present the following Air Pollution mitigative 
Measures taken in Amrapali OCP: -  
 
➢ Pucca Road: - 

• Pucca Transportation Road and Bitumen Road 
constructed about 9.0 km in Amrapali OCP. 

 
• Covered trucks with optimal loaded as per law 

are only allowed in Amrapali OCP for 
transportation of coal. 

 
 
➢ Fixed Water Sprinkler have been installed at 

different locations as enumerated below: - 
o On both side of Shivpur Railway Siding (1800 

m) have been installed to control the fugitive 
emissions. 

o  
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o On Coal Transportation Road adjacent to the 
different Coal dumps and Weighbridges from 
Coal Stock Yard to WB 7 (1500 m). 
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o Work completed for installation of Fixed 
sprinkling system on Coal transportation road 
(Honhe-Shivpur Siding) near Honhe Village 
(2000 m).  

 
 

➢ Additional measures to control the fugitive 
emissions are as follows: - 

2. One number of Wheel washing system has 
been constructed and is operational at AMPL 
workshop.  

 
 
➢ Wind Breaking Screen: - 

o Wok completed for construction of Wind 
Breaking Screen along Platform no.04 at 
Shivpur Siding length 750 meter.  

o Work completed for construction of Wind 
Breaking Screen Platform no.01 at Shivpur 
Siding for 1000 meter. 
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o Work completed for construction of Wind 

breaking screen of 2 Km length at Honhe. 
 

 
o RCC wall with Wind Breaking Screen for 1500 

m at Shivpur Siding completed. 
➢ Water Tankers and Fog cannons 

o Total 05 trolly mounted mist type Fog Cannon 
installed in Amrapali Project. 
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o 05 number of departmental water sprinklers of 28 
KL capacity deployed for water sprinkling. In 
addition, there are 18 contractual water sprinklers 
of 12 KL & 20 KL capacities are deployed.     

 
Additional proposed Wind breaking screen near coal 
Stock yard is proposed in Capital budget 2024-24 and 
proposal is under approval stage. Copy attached as 
Annexure: -5 

• Public hearing and Human health issues 

8.7 

PP should conduct epidemiology study to 
(analysis of the distribution, patterns and 
determinants of health and disease conditions in 
defined populations). 
 

Complied  
Regular Medical camps is being conducted in Amrapali 
Project and Employees undergone through IME and PME at 
Dispensary and Hospital. Copy Attached as Annexure- 6 
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9.4 

8.8 

8.9 

Permanent Health care facilities of Hospital 
should be established within 5 km of project 
boundary for the local people. 
PP must ensure an emergency action plan 
during pandemic in order to provide assistance 
to the nearby villages located within the 10 km 
radius buffer zone (If required) 

Corporate Environment Responsibility 

Complied. 
Dispensary is in operation near Honhe Village and 
Construction of Hospital completed near Project Affected 
Villages. Copy of detailed emergency action plan Attached as 
Annexure- 6 

Self-environmental audit shall be conducted Complied 

annually. Every three years third party 
environmental audit shall be carried out. 

As directed, a third-party assessment carried out for Amrapali 

OCP undertaken once in three years through expert's agency 

recognized by MoEF&CC. Accordingly work awarded to M/s 

NEERI for third-party assess1ment of Amrapali OCP and it is 

Scheduled on Second Week of November 2024. Copy 

attached as Annexure: -7 

Self-environmental audit report conducted and report 

submitted with Six Monthly Compliance report to MoEF&CC. 

Project Officer 
Amrapali Project 

21



Compliance Report of observations for certain points raised by RO, JSPCB, 
Hazaribagh in Inspection Report vide letter no: - 1347 dated 30-08-2024 for 
conditions of CTO (24.19 MTY) vide No: - JSPCB/HO/RNC/CTO-186271/2024/372 
Dated: 08-03-2024 

 
SI NO 

CONDITIONS COMPLIANCE 

1 That, the occupier shall operate 
and maintain the systems for 
online monitoring of ambient air 
quality and       continuous mine water 
discharge quality with 
connectivity to Jharkhand State 
Pollution Control Board and 
CPCB server. 

 

Complied. 
Ambient Air Quality Online Monitoring: - 

• Online Connectivity of CAAQMS and PM10 
Analyzer with JSPCB server was confirmed 
from Jharkhand State Pollution Control Board 
on 29-04-2022. 

• Monitoring Report of Air Quality Parameters 
from Continuous Ambient Air Quality 
Monitoring Station from 29-04-2022 are also 
available on  
https://jsac.jharkhand.gov.in/pollution/Inliste
d_Child.aspx?V=Knowledgelens&I=AMRA
PALI%20OCP%20CENTRAL%20COALFI
ELDS%20LIMITED. 

 
Water Quality Monitoring: - 
Water Quality is monitored by CMPDIL and report is 
displayed at CCL website and at Project office in 
Public Domain. 

As mentioned in IR of RO, JSPCB, Hazaribagh that 
Sometimes PM 2.5 reading shows value 1000, that is 
only due to electric disturbance at site. (in this 
regard a clarification sought from JSPCB registered 
CAAQMS Service provider). Copy attached as 
Annexure- 8 

3 That, the occupier shall make 
arrangement of transportation of 
ROM to the railway siding or coal 
washery by pneumatic conveyer fully 
covered all along its way. 

 

Complied. 
Transportation of coal through covered and leaked 
proof dumpers/trucks is being carried into the Shivpur 
railway siding area.  
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Further, as per Amended EC (20.16 MTPA) condition 
issued on 12th May 2023 for Specific condition no xv 
“a timeline of 18 months has been given from May 
2023 to January 2025 vide EAC of 05th April 2023 
for construction of CHP, Silo and Completion of 
Amrapali Railway Siding work. 
 
Work for construction of railway siding was awarded 
to RITES and Work of construction of Amrapali 
Railway Siding is in progress at non- forest land of 
39.49 Ha. 

 
The work has been awarded to SK Samanta for 
construction of CHP & Silo on dated 7th Feb 2024. 
Copy attached as Annexure: - 9 
 
Amrapali Railway Siding comprised of 120.61 Ha 
Forest land and 39.49 Ha non- forest land. Stage-I 
obtained for forest land on 18-01-2024. Compliance 
of Stage-I is in process for obtaining Stage-II 
permission.  Copy attached as Annexure: -10 
 

9 That, the occupier shall establish 
well equipped environmental 
laboratory with facilities to monitor 
at least all regulatory parameters. 

 

Complied 
Presently at Amrapali Project, an integrated system 
for Air Sample Collection, Analysis, Monitoring, 
Recording and display of monitored values in 
respect of Air quality parameters done through 
Continuous Ambient Air Quality Monitoring System 
(CAAQMS) and it is being setup and operational at 
the Project Office, Amrapali OCP. 
  
Further, Sampling, Analysis and Monitoring of all 
environmental parameters are done by Laboratory 
which is NABL Approved Lab of M/s CMPDIL at 75 
km distance (Sister company) for Amrapali Project. 
Copy of Monitoring reports attached as Annexure: -
4. 
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However, Exemption of this conditions for setting 
up Environmental lab at Project has been 
requested to HQ vide E-office number: 1378727 
dated 31.08.2024. The same will be taken in EAC of 
November 2024. 

10 That, the occupier shall operate 
crushers at CHP with high efficiency 
bag filters, water sprinkling system to 
check fugitive emission. 

Being Complied. 
Coal Handling Plant 
As per Amended EC (20.16 MTPA) condition issued 
on 12th May 2023 for Specific condition no xv “a 
timeline of 18 months has been given from May 2023 
to January 2025 vide EAC of 05th April 2023 for 
construction of CHP, Silo and Completion of 
Amrapali Railway Siding work. 
 
The work has been awarded to SK Samanta for 
construction of CHP & Silo on dated 7th Feb 2024. 
Copy attached as Annexure: - 8 
 
Coal Handling Plant (CHP) in respect of Amrapali 
project is lying in Forest land Area. Therefore, online 
proposal for diversion of 431.59 Ha of forest land has 
been registered and hard copies submitted to forest 
department vide ref no: -FP/JH/MIN/17211/2015 
dated: - 26-12-15.  Stage-I obtained for forest land on 
21-12-2023. Copy attached as Annexure: -11 

17 That, the occupier shall operate and 
maintain the CAAQMS and PM 10 
analyser with CPCB approved 
technology and USEPA certification 
and ensure data transmission to CPCB 
and JSPCB server. 

Complied. 
CAAQMS & PM 10 Analyzer: - 

1. Monitoring of Ambient Air Quality parameters 
are being done through PM10 analyzer, 
CAAQMS   & CMPDIL at different stations of 
Amrapali Project & Shivpur siding.  
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 ENVIRONMENT LABORATORY,CMPDI(HQ),RANCHI  
 

Analysed By                       Authorized Signatory 
 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. / Am 1 
 

TEST REPORT 
06/24  Test Report No. 1000 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32 
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area : Amrapali Project: Amrapali Stations: Site Office 
 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NOx) 

Apr-24 1st FN 08/04/24-
09/04/24 15-04-2024 15/04/24-

18/04/24 212 84 38 < 25 < 6 West 
Sunny 

Apr-24 2nd FN 24/04/24-
25/04/24 02-05-2024 02/05/24-

04/05/24 223 102 42 < 25 < 6 East 
Sunny 

May-24 3rd FN 10/05/24-
11/05/24 16-05-2024 16/05/24-

18/04/24 218 76 31 < 25 < 6 North 
Sunny 

May-24 4th FN 27/05/24-
28/05/24 04-06-2024 04/06/24-

06/06/24 211 85 36 < 25 < 6 West 
Sunny 

Jun-24 5th FN 13/06/24-
14/06/24 17-06-2024 17/06/24-

19/06/24 207 84 36 < 25 < 6 West 
Sunny 

Jun-24 6th FN 25/06/24-
26/06/24 01-07-2024 01/07/24-

03/07/24 193 79 32 < 25 < 6 East 
Sunny 

 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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 ENVIRONMENT LABORATORY,CMPDI(HQ),RANCHI  
 

Analysed By                       Authorized Signatory 
 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. / Am 2 
 

TEST REPORT 
06/24  Test Report No. 1001 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Stations: Weight Bridge 
 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NOx) 

Apr-24 1st FN 09/04/24-
10/04/24 15-04-2024 15/04/24-

18/04/24 177 92 48 < 25 < 6 West 
Sunny 

Apr-24 2nd FN 25/04/24-
26/04/24 02-05-2024 02/05/24-

04/05/24 165 77 48 < 25 < 6 East Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 178 74 38 < 25 < 6 West 
Sunny 

May-24 4th FN 28/05/24-
29/05/24 04-06-2024 04/06/24-

06/06/24 201 84 41 < 25 < 6 West 
Sunny 

Jun-24 5th FN 13/06/24-
14/06/24 17-06-2024 17/06/24-

19/06/24 202 77 44 < 25 < 6 West 
Sunny 

Jun-24 6th FN 26/06/24-
27/06/24 01-07-2024 01/07/24-

03/07/24 187 75 45 < 25 < 6 East Sunny 

 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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 ENVIRONMENT LABORATORY,CMPDI(HQ),RANCHI  
 

Analysed By                       Authorized Signatory 
 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. / Am 3 
 

TEST REPORT 
06/24  Test Report No. 1002 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Stations: Binglath Check Post 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NOx) 

Apr-24 1st FN 09/04/24-
10/04/24 15-04-2024 15/04/24-

18/04/24 195 106 40 < 25 < 6 West 
Sunny 

Apr-24 2nd FN 25/04/24-
26/04/24 02-05-2024 02/05/24-

04/05/24 205 89 40 < 25 < 6 East Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 200 109 50 < 25 < 6 West 
Sunny 

May-24 4th FN 28/05/24-
29/05/24 04-06-2024 04/06/24-

06/06/24 190 90 41 < 25 < 6 West 
Sunny 

Jun-24 5th FN 13/06/24-
14/06/24 17-06-2024 17/06/24-

19/06/24 208 96 49 < 25 < 6 West 
Sunny 

Jun-24 6th FN 26/06/24-
27/06/24 01-07-2024 01/07/24-

03/07/24 203 91 38 < 25 < 6 East Sunny 

 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 

  

39



 ENVIRONMENT LABORATORY,CMPDI(HQ),RANCHI  
 

Analysed By                       Authorized Signatory 
 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. / Am 4 
 

TEST REPORT 
06/24  Test Report No. 1003 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Stations: Weight Bridge Near Hone Nala 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NOx) 

Apr-24 1st FN 09/04/24-
10/04/24 15-04-2024 15/04/24-

18/04/24 171 109 53 < 25 < 6 East Sunny 

Apr-24 2nd FN 25/04/24-
26/04/24 02-05-2024 02/05/24-

04/05/24 200 103 73 < 25 < 6 West 
Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 205 89 52 < 25 < 6 West 
Sunny 

May-24 4th FN 28/05/24-
29/05/24 04-06-2024 04/06/24-

06/06/24 217 113 56 < 25 < 6 West 
Sunny 

Jun-24 5th FN 13/06/24-
14/06/24 17-06-2024 17/06/24-

19/06/24 193 97 47 < 25 < 6 East Sunny 

Jun-24 6th FN 26/06/24-
27/06/24 01-07-2024 01/07/24-

03/07/24 196 115 44 < 25 < 6 East Sunny 

 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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TEST REPORT 
06/24  Test Report No. 1004 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32 
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area : Amrapali Project: Amrapali Stations: Honhe Village 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

*Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

*Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NO2) 

Apr-24 1st FN 09/04/24-
10/04/24 15-04-2024 15/04/24-

18/04/24 144 65 35 < 25 < 6 East Sunny 

Apr-24 2nd FN 25/04/24-
26/04/24 02-05-2024 02/05/24-

04/05/24 146 74 58 < 25 < 6 West 
Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 139 67 33 < 25 < 6 West 
Sunny 

May-24 4th FN 28/05/24-
29/05/24 04-06-2024 04/06/24-

06/06/24 161 78 43 < 25 < 6 West 
Sunny 

Jun-24 5th FN 13/06/24-
14/06/24 17-06-2024 17/06/24-

19/06/24 190 75 36 < 25 < 6 East Sunny 

Jun-24 6th FN 26/06/24-
27/06/24 01-07-2024 01/07/24-

03/07/24 152 68 32 < 25 < 6 West 
Sunny 

 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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TEST REPORT 
06/24  Test Report No. 1005 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Stations: Ursu Village 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

*Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

*Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NO2) 

Apr-24 1st FN 09/04/24-
10/04/24 15-04-2024 15/04/24-

18/04/24 168 74 34 < 25 < 6 East Sunny 

Apr-24 2nd FN 25/04/24-
26/04/24 02-05-2024 02/05/24-

04/05/24 161 68 48 < 25 < 6 West 
Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 171 75 40 < 25 < 6 West 
Sunny 

May-24 4th FN 28/05/24-
29/05/24 04-06-2024 04/06/24-

06/06/24 178 64 29 < 25 < 6 West 
Sunny 

Jun-24 5th FN 13/06/24-
14/06/24 17-06-2024 17/06/24-

19/06/24 193 69 34 < 25 < 6 East Sunny 

Jun-24 6th FN 26/06/24-
27/06/24 01-07-2024 01/07/24-

03/07/24 188 66 37 < 25 < 6 West 
Sunny 

 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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TEST REPORT 
06/24  Test Report No. 1006 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Stations: Kumarang Kalan Village 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) 
Wind 

Direction 
(from) & 
Weather 

*Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

*Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NO2) 

Apr-24 1st FN 10/04/24-
11/04/24 15-04-2024 15/04/24-

18/04/24 124 58 28 < 25 < 6 East Sunny 

Apr-24 2nd FN 26/04/24-
27/04/24 02-05-2024 02/05/24-

04/05/24 129 54 23 < 25 < 6 East Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 126 60 26 < 25 < 6 North 
Sunny 

May-24 4th FN 29/05/24-
30/05/24 04-06-2024 04/06/24-

06/06/24 140 72 33 < 25 < 6 South 
Sunny 

Jun-24 5th FN 14/06/24-
15/06/24 17-06-2024 17/06/24-

19/06/24 164 71 30 < 25 < 6 West 
Sunny 

Jun-24 6th FN 27/06/24-
28/06/24 01-07-2024 01/07/24-

03/07/24 159 65 27 < 25 < 6 East Sunny 

 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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TEST REPORT 
06/24  Test Report No. 1007 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Stations: Pachra Village 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) Wind 
Direction 
(from) & 
Weather *Total 

Particulate 
Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

*Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NO2) 

Apr-24 1st FN 10/04/24-
11/04/24 15-04-2024 15/04/24-

18/04/24 143 61 34 < 25 < 6 West 
Sunny 

Apr-24 2nd FN 26/04/24-
27/04/24 02-05-2024 02/05/24-

04/05/24 155 73 46 < 25 < 6 East Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 16/05/24-

18/04/24 160 66 33 < 25 < 6 North 
Sunny 

May-24 4th FN 29/05/24-
30/05/24 04-06-2024 04/06/24-

06/06/24 144 65 27 < 25 < 6 South 
Sunny 

Jun-24 5th FN 14/06/24-
15/06/24 17-06-2024 17/06/24-

19/06/24 177 75 35 < 25 < 6 West 
Sunny 

Jun-24 6th FN 27/06/24-
28/06/24 01-07-2024 01/07/24-

03/07/24 192 68 32 < 25 < 6 East Sunny 

 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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TEST REPORT 
06/24  Test Report No. 1008 Job No. 094323120 Year   FY2024-25 
Type of Sample: Noise Quarter Ending  Jun-24 
Customer  CCL 

 
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks:  

TEST RESULT 
The sample has been tested with the following results: - 
 

Area : Amrapali Project: Amrapali  
 

 

Station Name 
Noise Level dB(A) Leq 

Apr-24 1st 
FN 

Apr-24 2nd 
FN 

May-24 3rd 
FN May-24 4th FN Jun-24 5th FN Jun-24 6th FN 

  Day/Night Day/Night Day/Night Day/Night Day/Night Day/Night 

Date of recording 08-04-2024 24-04-2024 10-05-2024 27-05-2024 13-06-2024 25-06-2024 

1. Site Office 45.7/40.3 40.5/35.4 54.3/49.6 55.4/50.8 41.3/36.4 48.2/42.1 

Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 

2. Weight Bridge 46.4/41.5 41.3/36.4 56.7/50.8 57.1/52.3 50.2/46.5 47.3/41.4 
Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 

3. Binglath Checkpost 49.6/43.2 45.7/40.2 55.4/51.2 56.9/50.4 52.7/48.6 49.7/43.5 
Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 
4. Weight Bridge near 
hone nala 48.7/42.4 42.1/37.2 54.8/49.8 56.6/51.8 42.1/37.5 44.6/40.4 

Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 
5. Honhe Village 47.5/41.3 38.7/32.8 49.9/46.4 51.3/47.5 40.2/36.4 43.3/37.2 
Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 
6. Ursu Village 46.7/42.8 37.6/31.4 50.1/46.5 50.9/46.4 39.7/34.3 42.5/36.6 
Date of recording 10-04-2024 26-04-2024 11-05-2024 29-05-2024 14-06-2024 27-06-2024 
7. Kumarang Kalan 
Village 46.7/42.5 38.2/32.5 50.3/47.1 50.7/47.1 40.5/36.3 41.5/35.6 

Date of recording 10-04-2024 26-04-2024 11-05-2024 29-05-2024 14-06-2024 27-06-2024 
8. Pachra Village 45.8/40.6 37.3/31.4 48.5/44.6 49.9/46.2 39.6/35.7 40.5/34.8 
 
   
 
 
 
 
 
 

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 
(Regulation and Control), Rules,2000 

Time Frame Limits in dB(A) Leq 
Day Time 

6.00 AM to 10.00 PM 
Night Time 

10.00 PM to 6.00 AM 
Industrial Area 75 70 
Commercial Area 65 55 
Residential area 55 45 
Silence Zone 50 40 
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TEST REPORT 
06/24  Test Report No. 1009 Job No. 094323120 Year   FY2024-25 
Type of Sample: Effluent Water Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol MOEF -SCH-VI STANDARDS, Class ‘A’, LQR 33 
Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali  Stations:  Mine Water 
Analysis Results of FN Effluent Water 

Parameters   COD  O & G pH value TSS 

Detection Limit 4 2 0.2 10 

MOEF -SCH-VI, STANDARDS, Class ‘A’ 250 10 5.5 to 9.0 100 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 
Date of Analysis Value in mg/l, except pH 

Apr-24 1st FN 11/04/24 15/04/24 15/04/24-30/04/24 16 <2.00 7.9 31 
Apr-24 2nd FN 27/04/24 02/05/24 02/05/24-16/05/24 8 <2.00 7.7 29 
May-24 3rd FN 12/05/24 16/05/24 16/05/24-03/06/24 20 <2.00 7.5 33 
May-24 4th FN 30/05/24 04/06/24 04/06/24-14/06/24 12 <2.00 7.3 40 
Jun-24 5th FN 14/06/24 17/06/24 17/06/24-01/07/24 16 <2.00 7.8 36 
Jun-24 6th FN 28/06/24 01/07/24 01/07/24-15/07/24 8 <2.00 6.7 38 

BIS Standard & Method     
APHA, 23rd 

Edition, Closed 
Reflux, Titrimetric 

Method, 2017 

IS 3025/39:1991, 
R : 2003, Partition 

Gravimetric 

IS-3025/11:1983, 
R-1996, 

Electrometric 

IS 3025/17:1984, R 
:1996, Gravimetric 

Method 
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TEST REPORT 

06/24  Test Report No. 1010 Job No. 094323120 Year   FY2024-25 
Type of Sample: Effluent Water Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol MOEF -SCH-VI STANDARDS, Class ‘A’, LQR 33 
Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali  Stations:  Work Shop 
 

  
Analysis Results of FN Effluent Water 

Parameters   COD  O & G pH value TSS 

Detection Limit 4 2 0.2 10 

MOEF -SCH-VI, STANDARDS, Class ‘A’ 250 10 5.5 to 9.0 100 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 
Date of Analysis Value in mg/l, except pH 

Apr-24 1st FN 11/04/24 15/04/24 15/04/24-30/04/24 84 3.2 7.5 181 
Apr-24 2nd FN 27/04/24 02/05/24 02/05/24-16/05/24 80 2.6 8 176 
May-24 3rd FN 12/05/24 16/05/24 16/05/24-03/06/24 76 202 7.9 192 
May-24 4th FN 30/05/24 04/06/24 04/06/24-14/06/24 96 3 8 185 
Jun-24 5th FN 14/06/24 17/06/24 17/06/24-01/07/24 68 2.8 7.3 164 
Jun-24 6th FN 28/06/24 01/07/24 01/07/24-15/07/24 84 2.4 7.1 173 

BIS Standard & Method     
APHA, 23rd 

Edition, Closed 
Reflux, Titrimetric 

Method, 2017 

IS 3025/39:1991, R 
: 2003, Partition 

Gravimetric 

IS-3025/11:1983, 
R-1996, 

Electrometric 

IS 3025/17:1984, R 
:1996, Gravimetric 

Method 
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TEST REPORT 
06/24  Test Report No. 1011 Job No. 094323120 Year   FY2024-25 
Type of Sample: Surface Water Quarter Ending  Jun-24 
Customer  CCL Date of Receipt: 15-04-2024 
Mode of Receipt of Sample:   Joint sampling with customer Date of Analysis: 15.04.24-04.06.24 
Testing/ Sampling Protocol LQR 33  
Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area : Amrapali Project: Amrapali 
Stations:  Date of Sampling: 
 1. Hone Nala U/S 11-04-2024 
 2. Hone Nala D/S 11-04-2024 
 3. Barki River 11-04-2024 

 

Sl.No Parameter 
Sampling Stations Detection 

Limit BIS Standard & Method 
1 2 3 4 

1 Arsenic (as As), mg/l <0.002 <0.002 <0.002  0.002 IS 3025/37:1988 
R : 2003, AAS-VGA, Method 

2  BOD (3 days 27oC), mg/l <2.0 <2.0 <2.0  2.00 IS 3025 /44: 1993, R: 2003 
3 day incubation at 27°C 

3 Cadmium(as Cd), mg/l <0.0004 <0.0004 <0.0004  0.0004 APHA, 23rd Edition 
AAS-GTA Method, 2017 

4 Chlorides (as Cl-), mg/l 20 14 20  2.00 IS-3025/32:1988, R-2007, 
Argentometric Method 

5 Copper (as Cu), mg/l <0.02 <0.02 <0.02  0.02 IS 3025/42: 1992, R : 2009, 
AAS (Air-Ac-Flame) 

6 Disolved Oxygen 6.9 6.8 6.5  0.10 IS 3025/38: 1989, R:2003, 
Winkler Azide Method 

7 Fluoride (as F-) mg/l 0.9 0.77 0.95  0.02 APHA, 23rd Edition,  
SPADNS Method, 2017 

8 Hexavalent Chromium, mg/l <0.01 <0.01 <0.01  0.01 APHA, 23rd Edition, 
Diphenylcarbohydrazide, 2017 

9 Iron (as Fe), mg/l <0.04 <0.04 <0.04  0.04 IS 3025 /53: 2003, R : 2009, 
AAS (Air-Ac-Flame) 

10 Lead (as Pb), mg/l <0.001 <0.001 <0.001  0.001 APHA, 23rd Edition 
AAS-GTA Method, 2017 

11 Nitrate (as NO3-), mg/l 3.11 0.99 2.47  0.50 APHA, 23rd Edition, UV -
Spectrophotometric, 2017 

12 pH value 8.1 8 8  1.0 IS-3025/11:1983, R-1996, 
Electrometric Method 

13 Phenolic compounds  
(as C6H5OH), mg/l <0.001 <0.001 <0.001  0.001 APHA, 23rd Edition, 4- Amino 

Antipyrine Method, 2017 

14 Selenium (as Se), mg/l <0.0005 <0.0005 <0.0005  0.0005 IS 3025/56:2003 
AAS-VGA Method 

15 Sulphate (as SO4-2) mg/l 16 5 393  2.00 APHA, 23rd Edition 
Turbidity Method, 2017 

16 Total Dissolved Solids, mg/l 212 218 525  25.00 IS 3025 /16:1984 
R : 2006, Gravimetric Method 

17 Total Suspended Solids, mg/l 56 61 55  10.00 IS 3025 /17:1984, 
R :1996, Gravimetric Method 

18 Zinc (as Zn), mg/l <0.005 <0.005 0.005  0.005 IS 3025 /49: 1994, R : 2009, 
AAS (Air-Ac-Flame)  
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TEST REPORT 
06/24  Test Report No. 1012 Job No. 094323120 Year   FY2024-25 
Type of Sample: Surface Water Quarter Ending  Jun-24 
Customer  CCL Date of Receipt: 15-04-2024 
Mode of Receipt of Sample:   Joint sampling with customer Date of Analysis: 15.04.24-04.06.24 
Testing/ Sampling Protocol LQR 33  
Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area : Amrapali Project: Amrapali 
Stations:  Date of Sampling: 
 4. Dudhmatia Nallah U/S 11-04-2024 
 5. Dudhmatia Nallah D/S 11-04-2024 
   

 

Sl.No Parameter 
Sampling Stations Detection 

Limit BIS Standard & Method 
4 5   

1 Arsenic (as As), mg/l <0.002 <0.002   0.002 IS 3025/37:1988 
R : 2003, AAS-VGA, Method 

2  BOD (3 days 27oC), mg/l <2.0 <2.0   2.00 IS 3025 /44: 1993, R: 2003 
3 day incubation at 27°C 

3 Cadmium(as Cd), mg/l <0.0004 <0.0004   0.0004 APHA, 23rd Edition 
AAS-GTA Method, 2017 

4 Chlorides (as Cl-), mg/l 14 14   2.00 IS-3025/32:1988, R-2007, 
Argentometric Method 

5 Copper (as Cu), mg/l <0.02 <0.02   0.02 IS 3025/42: 1992, R : 2009, AAS 
(Air-Ac-Flame) 

6 Disolved Oxygen 6.6 6   0.10 IS 3025/38: 1989, R:2003, 
Winkler Azide Method 

7 Fluoride (as F-) mg/l 0.74 0.76   0.02 APHA, 23rd Edition,  
SPADNS Method, 2017 

8 Hexavalent Chromium, mg/l <0.01 <0.01   0.01 APHA, 23rd Edition, 
Diphenylcarbohydrazide, 2017 

9 Iron (as Fe), mg/l <0.04 <0.04   0.04 IS 3025 /53: 2003, R : 2009, 
AAS (Air-Ac-Flame) 

10 Lead (as Pb), mg/l <0.001 <0.001   0.001 APHA, 23rd Edition 
AAS-GTA Method, 2017 

11 Nitrate (as NO3-), mg/l 1.05 0.03   0.50 APHA, 23rd Edition, UV -
Spectrophotometric, 2017 

12 pH value 8.2 8.1   1.0 IS-3025/11:1983, R-1996, 
Electrometric Method 

13 Phenolic compounds  
(as C6H5OH), mg/l <0.001 <0.001   0.001 APHA, 23rd Edition, 4- Amino 

Antipyrine Method, 2017 

14 Selenium (as Se), mg/l <0.0005 <0.0005   0.0005 IS 3025/56:2003 
AAS-VGA Method 

15 Sulphate (as SO4-2) mg/l 24 5   2.00 APHA, 23rd Edition 
Turbidity Method, 2017 

16 Total Dissolved Solids, mg/l 209 214   25.00 IS 3025 /16:1984 
R : 2006, Gravimetric Method 

17 Total Suspended Solids, mg/l 18 52   10.00 IS 3025 /17:1984, 
R :1996, Gravimetric Method 

18 Zinc (as Zn), mg/l <0.005 <0.005   0.005 IS 3025 /49: 1994, R : 2009, 
AAS (Air-Ac-Flame)  
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 TEST REPORT 
06/24  Test Report No. 1013 Job No. 094323120 Year   FY2024-25 
Type of Sample: Drinking Water Quarter Ending  Jun-24 
Customer  CCL Date of Receipt: 15-04-2024 
Mode of Receipt of Sample:   Joint sampling with customer Date of Analysis: 15.04.24-04.06.24 
Testing/ Sampling Protocol IS:10500 Drinking Water Standards, LQR 33  
Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali 
Stations:  Date of Sampling: 
 1. Borewell Water 11-04-2024 
 2. Well Water Ursu 11-04-2024 

     

Sl.No Parameter Sampling Stations Detection 
Limit 

IS:10500 
Standards Standard / Test Method 

1 2 3 
1 Boron (as B), mg/l <0.20 <0.20  0.20 0.5, Max APHA, 23rd Edition Carmine 

Method; 2017 

2 Cadmium (as Cd), mg/l <0.0004 <0.0004  0.0004 0.003, Max APHA, 23rd Edition 
AAS-GTA Method, 2017 

3 Calcium (as Ca), mg/l 27.2 28.8  1.60 75, Max IS-3025/40:1991,  
EDTA 

4 Chloride (as Cl-), mg/l 26 26  2.00 250, Max IS-3025/32:1988, R-2007, 
Argentometric Method 

5 Copper (as Cu), mg/l <0.02 <0.02  0.02 0.05, Max IS 3025/42: 1992, R : 2009, 
AAS (Air-Ac-Flame) 

6 Fluoride (as F-) mg/l 0.09 0.05  0.02 1.0, Max APHA, 23rd Edition,  
SPADNS Method, 2017 

7 Free Residual Chlorine, mg/l <0.02 <0.02  0.02 0.2, Min APHA, 23rd Edition, DPD 
Method, 2017 

8 Iron (as Fe), mg/l <0.04 <0.04  0.04 0.3, Max IS 3025 /53: 2003, R : 2009, 
AAS (Air-Ac-Flame) 

9 Lead (as Pb), mg/l <0.001 <0.001  0.001 0.01, Max APHA, 23rd Edition 
AAS-GTA Method, 2017 

10 Manganese (as Mn), mg/l 0.03 0.03  0.01 0.1, Max IS-3025/59:2006, AAS (Air-
Ac-Flame) Method 

11 Nickel (as Ni), mg/l <0.003 <0.003  0.003 0.02 , Max APHA, 23rd Edition, 
 3120 B, ICP Method: 2017 

12 Nitrate (as NO3-), mg/l 0.50 0.50  0.5 45, Max APHA, 23rd Edition, UV- 
Spectrophotometric, 2017 

13 Odour Agreeable Agreeable  Qualitative Agreeable IS 3025 /05:1983, R-2012, 
Qualitative 

14 pH value 6.5 6.5  1.0 6.5 to 8.5 IS-3025/11:1983, R-1996, 
Electrometric Method 

15 Phenolic compounds  
(as C6H5OH), mg/l <0.001 <0.001  0.001 

0.001, Max APHA, 23rd Edition,4-Amino 
Autipyrine, 2017 

16 Selenium (as Se), mg/l <0.0005 <0.0005  0.0005 0.01, Max IS 3025/56:2003 
AAS-VGA Method 

17 Sulphate (as SO4-2) mg/l 80 76  2.00 200, Max APHA, 23rd Edition.  
Turbidity Method, 2017 

18 Total Alkalinity (CaCO3), mg/l 32 36  4.00 200, Max IS-3025/23:1986,R: 2009, 
Titration Method 

19 Total Arsenic (as As), mg/l <0.002 <0.002  0.002 0.01, Max IS 3025/ 37:1988 
R : 2003, AAS-VGA: 1998 

20 Total Chromium (as Cr), mg/l <0.002 <0.002  0.002 0.05, Max APHA, 23rd Edition, 
 3120 B, ICP Method: 2017 

21 Total Dissolved Solids, mg/l 201 198  25.00 500, Max IS 3025 /16:1984 
R : 2006, Gravimetric Method 

22 Total Hardness (CaCO3), mg/l 92 96  4.00 200, Max IS-3025/21:1983, 
R-2009, EDTA Method 

23 Turbidity, NTU 1 1  1.0 1.0, Max IS-3025/10:1984 R-1996, 
Nephelometric Method 

24 Zinc (as Zn), mg/l 0.018 0.03  0.005 5.0, Max IS 3025 /49: 1994, R : 2009, 
AAS (Air-Ac-Flame)  
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TEST REPORT 
06/24  Test Report No. 1014 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali Siding Stations: Sivpur Siding-1 
 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) Wind 
Direction 
(from) & 
Weather 

*Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

*Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NO2) 

Apr-24 1st FN 10/04/24-
11/04/24 15-04-2024 15/04/24-

18/04/24 220 126 51 < 25 < 6 East Sunny 

Apr-24 2nd FN 26/04/24-
27/04/24 02-05-2024 15/04/24-

18/04/24 208 111 67 < 25 < 6 West 
Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 15/04/24-

18/04/24 196 86 46 < 25 < 6 North 
Sunny 

May-24 4th FN 29/05/24-
30/05/24 04-06-2024 04/06/24-

06/06/24 205 102 51 < 25 < 6 South 
Sunny 

Jun-24 5th FN 14/06/24-
15/06/24 17-06-2024 17/06/24-

19/06/24 213 111 52 < 25 < 6 West 
Sunny 

Jun-24 6th FN 27/06/24-
28/06/24 01-07-2024 01/07/24-

03/07/24 206 110 47 < 25 < 6 East Sunny 

 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 
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TEST REPORT 
06/24  Test Report No. 1015 Job No. 094323120 Year   FY2024-25 
Type of Sample Ambient Air Quarter Ending  Jun-24 
Customer  CCL 
Mode of Receipt of Sample:   Joint sampling with customer 
Testing/ Sampling Protocol IS 5182 (part 14): 2000 ,R -2010, Methods for Measurement of Air Pollution, LQR 32  
Remarks & Observation: All samplers placed 1.5 m above ground level 

 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :  Amrapali Project: Amrapali 
Siding 

Stations: Sivpur Siding-2 

Month Date of 
Sampling 

Date of 
receipt of 
sample 

Date of analysis 

Parameters ( in  µg/m3) Wind 
Direction 
(from) & 
Weather 

*Total 
Particulate 

Matter (PM10+ 
>PM10)TPM 

Particulate 
Matter 
(PM10) 

*Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides (as 
NO2) 

Apr-24 1st FN 10/04/24-
11/04/24 15-04-2024 15/04/24-

18/04/24 224 112 42 < 25 < 6 West 
Sunny 

Apr-24 2nd FN 26/04/24-
27/04/24 02-05-2024 15/04/24-

18/04/24 212 98 60 < 25 < 6 West 
Sunny 

May-24 3rd FN 11/05/24-
12/05/24 16-05-2024 15/04/24-

18/04/24 218 91 28 < 25 < 6 North 
Sunny 

May-24 4th FN 29/05/24-
30/05/24 04-06-2024 04/06/24-

06/06/24 206 109 32 < 25 < 6 South 
Sunny 

Jun-24 5th FN 14/06/24-
15/06/24 17-06-2024 17/06/24-

19/06/24 209 94 35 < 25 < 6 East Sunny 

Jun-24 6th FN 27/06/24-
28/06/24 01-07-2024 01/07/24-

03/07/24 223 100 32 < 25 < 6 West 
Sunny 

 
 
 
 
 
Note:  
1. Gazette Notification No. G.S.R 742(E) dt.25th Sept.’2000 is applicable in core zone. 
2. Gazette Notification No. G.S.R 826 (E) dt.Nov.’2009 is applicable in buffer zone. 

 
  

52



 ENVIRONMENT LABORATORY,CMPDI(HQ),RANCHI  
 

Analysed By                       Authorized Signatory 
 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. / Am 17 
 

 
06/24  Test Report No. 1016 Job No. 094323120 Year   FY2024-25 
Type of Sample: Noise Quarter Ending  Jun-24 
Customer  CCL 

 
Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks:  

TEST RESULT 
The sample has been tested with the following results: - 
 

Area : Amrapali Project: Amrapali Siding 
 

Station Name 
Noise Level dB(A) Leq 

Apr-24 1st 
FN 

Apr-24 2nd 
FN 

May-24 3rd 
FN May-24 4th FN Jun-24 5th FN Jun-24 6th FN 

  Day/Night Day/Night Day/Night Day/Night Day/Night Day/Night 

Date of recording 08-04-2024 24-04-2024 10-05-2024 27-05-2024 13-06-2024 25-06-2024 

1. Shivpur Siding-1 45.7/40.3 40.5/35.4 54.3/49.6 55.4/50.8 41.3/36.4 48.2/42.1 

Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 

2. Shivpur Siding-2 46.4/41.5 41.3/36.4 56.7/50.8 57.1/52.3 50.2/46.5 47.3/41.4 

Date of recording 09-04-2024 25-04-2024 11-05-2024 28-05-2024 13-06-2024 26-06-2024 
 
 
   
 
 
 
 
 
 
 

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 
(Regulation and Control), Rules,2000 

Time Frame Limits in dB(A) Leq 
Day Time 

6.00 AM to 10.00 PM 
Night Time 

10.00 PM to 6.00 AM 
Industrial Area 75 70 
Commercial Area 65 55 
Residential area 55 45 
Silence Zone 50 40 
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Date: 28.08.2024

TO,
Project Officer
Amrapali Project
CCL TANDWA

Subject: Clarification Regarding PM 2.5 analyser BAM1020 readings

Dear sir,

We would like to clarify as follows:

The PM 2.5 analyser Model BAM1020 Make Metone being used in our in CAAQMS
station shows default value 1000 as per the design before first cycle when it is
powered on and off.

And during filter replacement if filter tape breakage occurs. These values are
normalized to measurement values after completion of the first cycle.  

Regards
Krishnakant Upadhyay
RM-EAST CENTRAL
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सं�या : FP/JH/RAIL/36506/2018/50                                                    ��नांक: 17.01.2024

सेवा म�,  

अपर मु�य स��व
वन, पया�वरण, एवं जलवाय ुप�रव��न �वभाग
झारख ड सरकार,  
नेपाल हाउस, राँ�ी - 834002.

 

��षय:- In-principle (Stage-I) approval of Central Government under Forest 

(Conservation)  Act,  1980  for  diversion  of  120.61  ha  of  forest  land  for  

construction  of  Amrapali  Railway  Siding  for  evacuation  of  Coal.  The  

proposal includes the construction of Railway siding, Silo, Belt conveyor and  

Culvert in District Chatra of Jharkhand – reg.

महाशय,

I am directed to refer to you the Jharkhand Govt. letter No. Van Bhumi-07/2023-

4129/Va.Pa./Ranchi dated 02.11.2023 on the above mentioned subject seeking prior 

approval of the Ministry of Environment, Forest and Climate Change under section 2 of 

Forest (Conservation) Act, 1980.

After due consideration of the proposal of the State Government and on the basis 

of decision of Regional Empowered Committee in its 69th meeting, the “in-principle” 

approval  of  Central  Government,  is  hereby  conveyed  for  diversion of  120.61  ha of 

forest  land for  construction of  Amrapali  Railway Siding for  evacuation of  Coal.  The 

proposal includes the construction of Railway siding, Silo, Belt conveyor and Culvert in 

District Chatra of Jharkhand, subject to the following conditions and stipulations:

(1) Legal status of the forest land shall remain unchanged.

(2) In accordance to Rule 13 and Rule 14 of Van (Sanrakshan & Samvardhan) 

Rules  2023,  user  agency shall  provide land which is  neither notified as 

forest under relevant forest laws nor managed as forest by State Forest 

Department for raising compensatory afforestation. 

(3) Proposed forest land will  be handed over to user agency only after adequate 

non-forest land for the project is handed over to state forest department by the 

user agency.

(4) Compensatory afforestation shall  be taken up by the Forest Department over 

matching amount of non-forest land in accordance to Rule 13 (1) or 13 (3) of the 

Van (Sanrakshan & Samvardhan) Rules 2023 and user agency shall bear the 

cost  of  raising compensatory afforestation on such land.  As far as possible,  a 
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mixture of local indigenous & natural species shall be planted and monoculture 

of any species shall be avoided.

(5) The non-forest land proposed for CA shall be transferred and mutated in the 

name of Forest Department and notified as RF/PF prior to Stage-II approval. A 

copy of the original notification declaring the non-forest land under Section 4 or 

Section 29 of the Indian Forest Act, 1927, or under the relevant section of the 

State Forest Act as the case may be, will be submitted by the State Government 

prior to Stage-II approval.

(6) The  cost  of  compensatory  afforestation  on  the  CA  Non-forest  land  at  the 

prevailing wage rates as per compensatory afforestation scheme (including the 

cost of survey, demarcation and erection of permanent pillars etc. as required 

for securing the land against encroachment) shall be deposited in advance with 

the State Forest Department by the project authority. The CA will be maintained 

for 10 years. The scheme may include appropriate provision for anticipated cost 

increase for works scheduled for subsequent years.

(7) The State Government shall charge the Net Present Value (NPV) for the 120.61 

ha forest area to be diverted under this proposal from the User Agency as per 

the  order  of  the  Hon’ble  Supreme  Court  of  India  dated  30/10/2002, 

01/08/2003, 28/03/2008, 24/04/2008 and 09/05/2008 in IA No. 566 in WP 

(C) No. 202/1995 and as per the guidelines issued by the Ministry vide letters 

No.  5-1/1998-FC (Pt.II)  dated 18/09/2003,  as well as letter No.  5-2/2006-FC 

dated 03/10/2006,  5-3/2007-FC dated 05/02/2009 and  letter No.5-3/2011-

FC(Vol-I) dated 6/1/2022 in this regard.

(8) Additional amount of the NPV of the diverted forest land, if any, becoming due 

after finalization of the same by the Hon’ble Supreme Court of India on receipt of 

the  report  from  the  Expert  Committee,  shall  also  be  charged  by  the  State 

Government  from  the  User  Agency.  The  User  Agency  shall  furnish  an 

undertaking to this effect.

(9) The identified trees shall be translocated as per the set standards of the 

High-Powered  Committee  constituted  in  the  state  of  Jharkhand  that 

governs the tree felling. 

(10) User Agency shall restrict the felling of trees to minimum number in the diverted 

forest  land  and  the  trees  shall  be  felled  under  the  strict  supervision  and 

direction of  the State Forest  Department;  the cost  of  felling of  trees shall  be 

deposited by the User Agency with the State Forest Department.

(11) All  the  funds  received  from  the  user  agency  under  the  project  shall  be 

transferred  /  deposited  to  CAMPA  fund  only  through  e-portal 

(https://parivesh.nic.in/).

(12) The FRA certificate as per Ministry’s guidelines shall be submitted before the 

issuance of final approval. The complete compliance of the FRA, 2006 shall be 
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ensured  by  way  of  prescribed  certificate  from  the  concerned  District 

Collector.

(13) Speed regulating signage will be erected along the railway line at regular 
intervals in the Protected Areas/ Forest Areas.

(14) The user agency shall do Split-Rail fencing in high track density areas as 
identified by concerned DFO to save Wild elephants crossing the railway 
tracks.  User  agency shall  also  provide adequate number of  appropriate 
under passes,  at  locations identified by the concerned DFO, to facilitate 
safe movement of wild animals in these areas. 

(15) As  recommended  by  the  Regional  Empowered  Committee  (REC),  an 
Integrated Wildlife Management Plan (IWMP), for areas inclusive of mine-
areas in the vicinity, shall be prepared at project cost and the same shall 
approved by the PCCF (Wildlife) & Chief Wildlife Warden, Jharkhand for its 
implementation.  The  duly  approved  plan  should  be  submitted  in  RO, 
MoEF&CC, Ranchi before issuance of Final approval.

(16) User agency shall deposit the implementation cost of aforesaid IWMP to 
state forest department before the issuance of final approval.

(17) Around 125Ha of forest land likely to be constricted and left fragmented 
due to this proposed project shall be appropriately planted and managed 
with dedicated watch & ward by state forest  department  at  the project 
cost.

(18) User Agency shall obtain Environmental Clearance as per the provisions of 

the Environmental (Protection) Act, 1986, if applicable.

(19) The layout plan of the proposal shall not be changed without prior approval 

of Central Government.

(20) No labour camp shall be established on the forest land.

(21) Sufficient  firewood,  preferably  the alternate fuel,  shall  be provided by the 

User Agency to the labourer after purchasing the same from the State Forest 

Department or the Forest Development Corporation or any other legal source 

of alternate fuel.

(22) The boundary of the diverted forest  land shall  be suitably  demarcated on 

ground at the project cost, as per the directions of the concerned Divisional 

Forest Officer.

(23) No  additional  or  new  path  will  be  constructed  inside  the  forest  area  for 

transportation of construction materials for execution of the project work.

(24) The period of diversion under this approval shall  be co-terminus with the 

period of lease to be granted in favour of the user agency or the project life, 

whichever is less.

(25) The forest land shall not be used for any purpose other than that specified in 

the project proposal.

(26) The forest  land proposed to be diverted shall  under no circumstances  be 

transferred  to  any  other  agencies,  department  or  person  without  prior 

approval of Govt. of India.
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(27) The  User  Agency  should  formulate  &  implement  Soil  Moisture 
Conservation  plan  around  the  area  proposed  for  diversion  which  shall 
include top-soil management plan also under the supervision of concerned 
DFO.

(28) The KML files of the forest area to be diverted and the CA area shall be 
uploaded  on  the  e-Green  watch  portal  with  all  requisite  details  and 
submitting compliance report for seeking Stage-II approval.

(29) Violation  of  any  of  these  conditions  will  amount  to  violation  of  Forest 

(Conservation) Act,  1980 and action would be taken as  per  the MoEF&CC 

Guideline F. No. 11-42/2017-FC dt 29/01/2018.

(30) Any  other  condition  that  the  Ministry  of  Environment,  Forests  &  Climate 

Change  may  stipulate  from  time  to  time  in  the  interest  of  conservation, 

protection and development of forests & wildlife.

(31) The  compliance  report  shall  be  uploaded  on  e-portal 

(https://parivesh.nic.in/).

2. After receipt of the compliance report regarding fulfillment of the conditions 

as stipulated above, from the State Government, formal approval will be issued in this 

regard under Section 2 of Forest (Conservation) Act, 1980. Transfer of forest land to 

user agency should not be given effect to by the State Government till  formal order 

approving diversion of forest land is issued by the Central Government.  To facilitate 

speedy execution of this project  involving diversion for the project,  the in-principle 

approval  may  be  deemed  as  the  permission  for  commencement  of  works,  if  the 

required funds for CA, NPV and  other compensatory levies as we as non-forest land 

specified in the in-principle approval are realized from the user agency and accordingly 

the State Government, by passing an order, may allow the commencement of work of  

the linear project in forest land for a period of one year (The detail guideline issued 

vide Ministry letter No. 11-306/2014-FC, dated 28.08.2015 may be referred). 

����ासभाजन

(  श�श शंकर)
  सहायक �न महा�नरी�क

�������:- 

1. आई०जी०एफ०,  आर०ओ०एच०�य०ू,  �या��रण,      �न ए�ं ज��ायु ��र���न मं"ा�य,  इ�$%रा 
 �या��रण भ�न,   जोर बाग रोड,  नई �%*�ी-110003. 

2.     �धान मु,य �न संर�क (HoFF)/    �धान मु,य �न संर�क-  सह –    नोड� �%ा�धकारी (एफ. 

सी.), �न,     �या��रण ए�ं ज��ायु ��र���न ��भाग,  झारख/ड सरकार,  �न भ�न, डोरंडा, राँची 
।

3.   �न �म/ड� �%ा�धकारी, ��रा साउथ  �न �म/ड�, ��रा, झारख ड l
4. महा'बंधक (पया�वरण एवं वन), सी. सी. एल., �रभंगा हाउस, राँ�ी, झारख ड – 834001. 
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5. प�रयोजना प�ा�धकारी,  आ-पाली,  पी.  ओ.  – सराढु,  थाना – ट डवा,  ��रा,  झारख ड  – 
825321.    

6.   गाड� फाई� l

  सहायक �न महा�नरी�क

5
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Government of India

Ministry of Environment, Forest and Climate Change

(Forest Conservation Division)

**********

Indira Paryavaran Bhawan,

Jor Bag Road, Aliganj,

New Delhi – 110003

Dated: 21
st 

December, 2023

To

 

The Principal Secretary (Forests),

Government of Jharkhand,

Ranchi. 

 

Sub:   Proposal for seeking prior approval of the Central Government under

section 2 (1) (ii) of the Van (Sanrakshan Evam Samvardhan) Adhiniyam, 1980

in favour of M/s Central Coalfield Limited for non-forestry use of 431.59 ha of

forest land for Amrapali Open Cast Coal mining project in Chatra South

Forest Division in Chatra District of Jharkhand State– regarding.

 

Sir,

I am directed to refer to the Government of Jharkhand’s letter No. Van

Bhumi-4/2022-1689/V.P. dated 16.06.2022 on the above subject seeking prior

approval of the Central Government under section 2 (1) (ii) of the Van (Sanrakshan

Evam Samvardhan) Adhiniyam, 1980 and to say that the proposal has been

examined by the Advisory Committee constituted by the Central Government under

Section-3 of the aforesaid Act.

 

After careful examination of the proposal of the State Government & on the

basis of the recommendations of the Advisory Committee and with due approval of

the competent authority, the Central Government hereby accords “In-

principle/Stage-I” approval under section 2 (1) (ii) of the Van (Sanrakshan Evam

Samvardhan) Adhiniyam, 1980 in favour of M/s Central Coalfield Limited in Chatra

for non-forestry use of 431.59 ha of forest land for Amrapali Open Cast Coal mining

project  South Forest Division in Chatra District of Jharkhand State subject to

fulfilment of the following conditions:

 

1. Legal status of the diverted forest land shall remain unchanged;

2. Compensatory Afforestation:

i. The compensatory afforestation over suitable non-forest land, equal in

extent to the forest land being diverted i.e. 431.59 ha, shall be raised by the

State Forest Department at the cost of the user agency and the work of

compensatory afforestation shall start within two years of issue of order of

diversion of forest land;

ii. The non-forest land identified for raising Compensatory Afforestation shall be

demarcated by concrete pillars of suitable size and handed over, free from all

encumbrances to the State Forest Department and the same will be notified
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as protected forest under section 29 of Indian Forest Act,1927(16 of 1927) or

under any other law for the time being in force before the Final/Stage-II

approval;

iii. The User Agency shall transfer the cost of raising and maintaining the

compensatory afforestation as per the approved CA Scheme at the current

wage rate in consultation with State Forest Department in the account of

CAMPA of the concerned State through online portal;

iv. The cost of compensatory afforestation at the prevailing wage rates as per

compensatory afforestation scheme and the cost of survey, demarcation and

erection of permanent pillars, if required on the CA land, shall be deposited in

advance with the Forest Department by the user agency. The CA will be

maintained for 10 years. The scheme may include afforestation of indigenous

species with appropriate provision for anticipated cost increase for works

scheduled for subsequent years;

3. Net Present Value:

i. The User Agency shall transfer the funds towards the cost of Net Present

Value (NPV) of the forest land being diverted under this proposal in

accordance with the MoEF&CC's guidelines dated 6.01.2022 read with

guidelines dated 19.01.2022;

ii. At the time of payment of the Net Present Value (NPV) at the present rate,

the user agency shall furnish an undertaking to pay the additional amount of

NPV, if so determined, as per the final decision of the Hon'ble Supreme Court

of India;

4. Keeping in view the encroachments over the areas earlier proposed for CA,

the State Govt. shall provide areas free from all encumbrances for the

purpose of raising compensatory afforestation along with relevant

documents, certificates and kml files and uploaded the same on the

PARIVESH portal;

5. The road has been constructed/widened/blacktopped within the area of coal

block and involves violation of the provisions of FCA,1980. The State shall

conduct a detailed enquiry and intiate action as per section 3A/3B;

6. The violation for the construction of road has taken place within the area of

the coal block, therefore the user agency shall deposit penal NPV at the rate

of Five times of the Normal NPV for forest area broken up without prior

approval of the central government;

7. Keeping in view the likely impact of the project on the movement of wildlife in

general and elephant in particular, the user agency shall prepare on a

landscape level in 10 km circumference of the Project proposal area and the

531.64 ha already diverted area, an ‘Integrated Site Specific Wildlife

Conservation Management and Impact Mitigation Plan’;

8. The State Government shall upload the KML files of the area under diversion

and the accepted area for raising compensatory afforestation in the E-green

watch portal of FSI, before handing over forest land to the user agency;
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9. All the funds received from the user agency under the project shall be

transferred/deposited in CAMPA account only through e-portal

(https://parivesh.nic.in/). Amount deposited through other mode will not be

accepted as compliance of the Stage-I clearance;

10. The compliance report shall be uploaded on e-portal (https://parivesh.nic.in/);

11. Following activities, as per approved plan / schemes, shall be undertaken in

the lease area by the User Agency under the supervision of the State Forest

Department. Approved scheme/plan shall be submitted to the Ministry along

with compliance of Stage-I approval:

i. Mitigative measures to minimize soil erosion and choking of stream shall be

implemented within a period of three year with effect from the issue of Stage-

II clearance in accordance with the approved Plan in consultation with the

State Forest Department;

ii. Planting of adequate drought hardy plant species and sowing of seeds, in the

appropriate area within the mining lease to arrest soil erosion in accordance

with the approved scheme;

iii. Construction of check dams, retention /toe walls to arrest sliding down of the

excavated material along the contour in accordance with the approved

scheme;

iv. Stabilize the overburden dumps by appropriate grading/benching, in

accordance with the approved scheme, so as to ensure that angles of repose

at any given place is less than 280; and

v. No damage shall be caused to the top-soil and the user agency will follow the

top soil management plan. 

 

12. User agency either himself or through the State Forest Department shall

undertake gap planting and soil & moisture conservation activities to restock

and rejuvenate the degraded open forests (having crown density less than

0.40), if any, located in the area within 100 meter from outer perimeter of the

mining lease. The plan for plantation and SMC activities will be prepared and

submitted to MoEF&CC before Stage-II Clearance;

 

13. Safety Zone Management: Following activities, at project cost, shall be

undertaken by the user agency for the management of safety zone as per

relevant guidelines issued by the Ministry’s guidelines:

i. User agency shall ensure demarcation of safety zone (7.5 meter strip all

along the inner boundary of the mining lease area), and its fencing, protection

and regeneration by erecting adequate number of 6 feet high RCC boundary

pillars inscribed with DGPS coordinates with barbed wire fencing and

deploying adequate number of watchers under the supervision of the State

Forest Department;

ii. Boundary of the safety zone of the mining lease, adjacent to habitation/roads,

should be properly fenced by the user agency;
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iii. Safety zone shall be maintained as green belt around mining lease and to

ensure dense canopy in the area, regeneration shall be taken up in this area

by the user agency at project cost under the supervision of the State Forest

Department;

iv. The State Government and the user agency shall ensure that safety zone is

maintained as per the prescribed norms;

14. The R&R Plan shall be implemented as per the R&R Policy of State

Government in consonance with National R&R Policy, Government of India

before the commencement of the project work and implementation. The said

R&R Plan will be monitored by the State Government/Regional Office of

MoEF&CC along with indicators for monitoring and expected observable

milestones;

15. The User Agency shall prepare a list of existing village tanks and other water

bodies with GPS co-ordinates located within five km from the mine lease

boundary. This list is to be duly verified by the concerned Divisional Forest

Officer. The User Agency shall regularly undertake desilting of these village

tanks and other water bodies so as to mitigate the impact of siltation of such

tanks/water bodies. A detailed approved plan for de-silting of identified ponds

and water bodies to be prepared in consultation with forest department and

shall be submitted to MoEF& CC before Stage-II approval;

16. The user agency shall explore the possibility of translocation of maximum

number of trees identified to be felled and shall ensure that any tree felling

shall be done only when it is unavoidable and that too under strict supervision

of the State Forest Department. Also the trees should be felled in phased

manner as per the requirement in the approved Mining Plan with prior

permission of concerned DFO;

17. The cost of felling of trees shall be deposited by the User Agency with the

State Forest Department;

18. The User Agency shall undertake mining in a phased manner after taking due

care for reclamation of the mined over area. The concurrent reclamation plan

as per the approved mining plan shall be executed by the User Agency from

the very first year, and an annual report on implementation thereof shall be

submitted to the Nodal Officer, Forest (Conservation) Act, 1980, in the

concerned State Government and the concerned Regional Office of the

Ministry. If it is found from the annual report that the activities indicated in the

concurrent reclamation plan are not being executed by the User Agency, the

Nodal Officer or the concern Addl. Principle Chief Conservator of Forests

(Central) may direct that the mining activities shall remain suspended till such

time, such reclamation activities area satisfactorily executed;

19. The User Agency shall comply with the Hon’ble Supreme Court order on re-

grassing, and re-grass the mining area and any other areas which may have

been disturbed due to mining to restore them to a condition which is fit for

growth of fodder, flora, fauna, etc. in a timely manner;

20. Period of diversion of the said forest land under this approval shall be for a

period co-terminus with the period of the mining lease proposed to be

granted under the Mines and Minerals (Development and Regulation) Act,

1957, as amended and the Rules framed there-under;
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21. The User Agency shall obtain the Environment Clearance as per the

provisions of the Environmental (Protection) Act, 1986, if required;

22. No labour camp shall be established on the forest land and the User Agency

shall provide fuels preferably alternate fuels to the labourers and the staff

working at the site so as to avoid any damage and pressure on the nearby

forest areas;

23. The boundary of the diverted forest land, mining lease and safety zone, as

applicable, shall be demarcated on ground at the project cost, by erecting four

feet high reinforced cement concrete pillars, each inscribed with its serial

number, distance from pillar to pillar and GPS coordinates;

24. The layout plan of the mining plan/ proposal shall not be changed without the

prior approval of the Central Government and the forest land shall not be

used for any purpose other than that specified in the proposal;

25. The forest land proposed to be diverted shall under no circumstances be

transferred to any other agency, department or person without prior approval

of the Central Government;

26. No damage to the flora and fauna of the adjoining area shall be caused;

27. The user agency shall comply all the provisions of the all Acts, Rules,

Regulations, Guidelines, Hon'ble Court Order (s) and NGT Order (s)

pertaining to this project, if any, for the time being in force, as applicable to

the project;

28. The User Agency shall submit the annual self -compliance report in respect

of the above stated conditions to the State Government, concerned Regional

Office and to this Ministry by the end of March every year regularly;

29. Any other condition that the Ministry of Environment, Forests & Climate

Change may stipulate from time to time in the interest of conservation,

protection and development of forests & wildlife shall be carried with by the

State Government and user agency;

30. Violation of any of these conditions will amount to violation of Forest

(Conservation) Act, 1980 and action would be taken as prescribed in para

1.21 of Chapter 1 of the Handbook of comprehensive guidelines of Forest

(Conservation) Act, 1980 as issued by this Ministry’s letter No. 5-2/2017-FC

dated 28.03.2019.

 

After receipt of compliance report on fulfillment of the conditions mentioned

above, the proposal shall be considered for final approval under Section-2 of the

Forest (Conservation) Act, 1980. Transfer of forest land shall not be affected till

final approval is granted by the Central Government in this regard.

 

 Yours faithfully

 

(Dr. Dheeraj Mittal)

Assistant Inspector General of Forests

 

Copy to:

 

1. The PCCF (HoFF), Department of Forest, Government of Jharkhand, Ranchi.

2. The Dy. DGF (Central), Regional Office, Ranchi.
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3. The Nodal Officer (FCA), Department of Forest, Government of Jharkhand,

Ranchi.

4. User Agency.

5. Monitoring Cell, FC Division, MoEF&CC, New Delhi for uploading on

PARIVESH portal.
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